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•deviate w^ter supply, and suffer 
Aram droughtip the whole of summer? 
May I knnr whether any provision 
ha* been made in the new plan under 
consideration for giving adequate 
water supply or any supply »t all to* 
these parts in the Bombay State?

8|rl S. N. lfWura: I do not quite 
understand what new plan the hon. 
Member has in his view. Probably, 
he refers to the Third Five Year Plan. 
About that, the hon. Minister of Plan­
ning has said that we are going to give 
this matter a very high priority in the 
Third Five Year Plan, and that it 
would be our effort to see that no part 
o f India suffers on account of lack of 
drinking water

Dr. M. S. Aney: May I know whether 
by this time the hon. Minister has 
received any instructions from the 
Bombay Government about the inade­
quate water supply in Vidarbha, and 
whether this matter is before him for 
consideration?

Shri S. N. Mhbra: I would like to 
make sure about this. It may be that 
the Bombay Government have sent 
this information but I am not in a 
position to state anything positively 
just now.

Mr. Speaker: Shri Harish Chandra 
Mathur.

Shri Kaghnnath Slash: The next . 
question is a very important question 
It shotfld be taken up.

Shri Harish Chandra Mathur: Is the
hon. Minister aware that conditions 
vary from area to area, but their 
formula tor financial assistance has 
such rigidity that no advantage can 
be taken of this financial assistance 
by the Planning Commission and the 
Central Government and that is why 
*Ws problem has suffered a consider­
a t e  lot?

Shri S. N. Miahra: I would like to 
make it clear that in the areas where 
there are shortfalls in contribution 
from the people on account of some 
reasons, Government advance in 
addition to the grant about which a 
mention has been made in the main

answer. They advance loans also to
the extent of 50 per cent.to

Mr. Speaker: Though the Question 
Hour is over, I shall allow the next 
question also.

“Commonwealth in Brief'

+
•ssss / Shri I*ng*manl:

\  Shri Jagdish Awasthi:
Will the Prime Minister be pleased 

to state:

(a) whether Her Majesty’s 
Stationery Office has published a hand­
book “Commonwealth in Brief’;

(b) whether Kashmir is shown as 
part of India; and

(c) if not, what action Government 
have taken in the matter?

The Parliamentary Secretary to the 
Minister of External Affairs (Shri 
Sadath All Khan): (a) Yes. The 
handbook has been produced as part 
of the United Kingdom Government 
Overseas Information Services.

(b) It carries a map of the Common­
wealth in which Jammu & Kashmir 
is marked with yellow'diagonal stripes 
on the brown background and shown 
outside India A  note on the map 
explains the diagonal lines to mean 
that “the future status of Kashmir is 
not yet determined”.

(c) The matter has been brought to 
the notice of the U.K. High Commis­
sioner in New Delhi.

Shri Tangamanl: May I know whe­
ther Government will take steps to 
see that this booklet namely *Com- 
mon-wealth in Brief’ is not allowed 
to be circulated in India9

Mr. Speaker: It is a suggestion that 
Government should take steps to see 
that this booklet is not circulated in­
side India.

Shri BraJ Raj Singh: Or anywhere 
in the world’



The M m  Minteter and Minister of 
External Affairs (Start Jqpraharlal 
Nehru): 1 do not think it is circulated 
in India, but we shall take steps.

Shri Tangamani: May I know the 
answer’

Mr. Speaker: They will take steps 
That is what the hon Prime Minister 
says.
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Shri Tangamani: May I know
whether it has been brought to the 
notice of Government that certain
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foreign banking companies like 
Nationals and Grindlays publish their 
balance-sheets where they have *,M» 
got the map of India in which Kashmir 
is marked in a different colour to 
indicate that it is not part of India?

Mr. Speaker: Maybe, some com­
panies may show it like that in their 
balance-sheets.

Short Notice Question

Namfceriag of Categories of Dock 
Workers

+
fShri Tridlb Komar 

S J iQ No. U . -I Chaadharl:
Shri B. Dae Gapta:

Will the Minister of Labour and 
Employment be pleased to state:

(a) whether Government have 
taken any fresh decision with regard 
to the existing order of the admi­
nistration of the Calcutta Dock Labour 
Board regarding the numbering of the 
various categories of registered dock 
workers; .and

(b) if so, the reasons therefor*

The Deputy Minister of Labour 
(Shri AMd All): (a) No.

(b) Does not arise
Shri Tridlb Komar Chaudhuri: Has

the attention of the Labour Mnister 
been drawn to reports appearing in 
some sections of the Calcutta press 
that a settlement was arrived at bet­
ween the Government and the leaders 
and spokesmen of one section of the 
dock workers who were dissatisfied 
with the present method of number­
ing of registered ‘dock workers, and 
if so, may I know the terms of the 
settlement, and how it affects the 
present method of numbering?

Shri Abid AU: The report it
absolutely incorrect

Shri BraJ Raj Siagh: May I know 
whether the Labour Minister met cer­
tain representatives of the dock wor­
kers of Calcutta and agreed to the
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